IN THE NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI, COURT - 1II

Item No. 233
» (IB)-418(ND)18
IA/3150/2020, IA/3770/202C,IA/3983/2020, IA/2961/2020,
IA/4311/2020 & IA/4594/2020

IN THE MATTER OF:

M/s. Alloys & Metals (INDIA) Applicant/Petitioner
Versus

M /s. Hindustan Paper Corporation Ltd. ...Respondent

SECTION: 9 of IBC, 2016

Order Delivered on 27.12.2020 ...

CORAM:

S-HRI.:A.BNI' RANJAN KUMAR SINHA SHRI NARENDER KUMAR BHOLA
HON’BELE MEMBER (J} HON’BLE MEMBER {T)
PRESENT:

ORDER

Due to paucity of time, renotily this casc on 2224 Decembei, 2020.

o C_eur,t, Officer

(Ginni)



